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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 248 OF 2025

IN THE MATTER OF:

Amit Maddheshiya .... Applicant

Versus

Uttar Pradesh Pollution Control Board
&Ors. .... Respondents

AFFIDAVIT ON BEHALF OF RESPONDENT NO.-1, UTTAR

PRADESH POLLUTION CONTROL BOARD

I,Ashutosh Chauhan aged about 45 years,S/o Late Shri Ratan

Singh Chauhan presently posted as Regional Officer, Uttar Pradesh

JW’
NOT

GORAKHPUR

Pollution Control Board (hereinafter referred to as UPPCB),

'E}orakhpur dohereby solemnly affirm and state on oath as under:

That- in the official capacity mentioned above, I am
acquainted with the facts and circumstances of the case and

as such I am competent and authorized to swear this
affidavit.

That by mean of the present original application the
applicant has raised a grievance against illegally operating
Brick Kilns in Kushinagar District. By mean of the present
original application the applicant alleging that 09 brick kilns
namely M/s Anil Kumar Singh HUF (Respondent No.-8),




m~ADAKHPLR

M/s Brij Narayan Singh HUF (Respondent No.-9), M/s R. K.
B. Ent Udyog (Respondent No.-10), M/s Radhe Krishna
Enterprises (Respondent No.-11), M/s Barister Singh Ent
Udyog (Respondent No.-12), M/s Janta Ent Nirmata
(Respondent No.-13), M/s Jai Maa Vidhyawashini Ent
Udyog (Respondent No.-14), M/s Jai Ambey Ent Udyog
(Respondent No.-15) and M/s Ravindra Pratap Singh BKO
(Respondent No.-16)are operating in violation of statutory
provisions and environmental norms without obtaining the
Consent to Establish (CTE) and Consent to Operate (CTO)
under the Water (Prevention and Control of Pollution) Act,
1974 and the Air (Prevention and Control of Pollution) Act,
1981 and these Brick Kilns are using the prohibited fuels

such as plastic waste, rubber and sugar cane bagasse etc.

That the present matter was came up for hearing on
21.05.2025 and upon Considering the seriousness of the
issue involved in the matter, this Hon’ble Tribunal has
constituted a Joint Committee comprising of RO,
MoEF&CC, Lucknow,Representative of the Member
Secretary, CPCB, Member Secretary, UPPCB and District
Magistrate, Kushinagar by appointing a District Magistrate,

Kushinagar as a nodal agency.

That in compliance to the above direction the constituted
joint committee has undertaken the site visit and carried out

the inspection of the Brick Kilns in question during

23.06.2025 to 24.06.2025 and the joint committee report

have been submitted by the District Magistrate, Kushinagar
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Civil Court, Goraknpur
H. 0. Gorakhpur

on 25.09.2025 before this Hon’ble Tribunal for
consideration.

That upon considering the joint committee report this
Hon’ble Tribunal vide its order dated 22.12.2025 was
pleased to pass the following directions:

... 7. It will be open to all other respondents also to file their
response within 06 weeks.

8. Learned Counsel appearing for the UPPCB also submits
that the action taken report will be filed by the UPPCB
within 04 weeks ...

That in compliance to the order dated 22.12.2025 passed by
the Hon’ble Tribunal, the officials of the UPPCB have get
inspected the Brick Kilns in question on 09.03.2026 and
10.03.2026 along with the district administration and police
administration. During the course of inspection, out of 09
questioned Brick Kilns 02 Brick Kilns, i.e. Respondent Nos.
11 and 16, found closed and non-operational, rest 07 Brick
Kilns found operational in violation of the closure order
issued by the UPPCB, against whose an action has been
taken by the UPPCB in joint collaboration with the district

administration and police administration.

That the illegal operation of the all 07 Brick Kilns in
violation of the closure order issued by the UPPCB has been
stopped by the UPPCB with the help of the district
administration and police administration with strict direction
that in future brick kilns should not be operated without

consent and no objection.



8. That the status of the said brick kilns is as under:

S. | Name & Stat | Sta | Closure Inspection | Operation Action
No | Addressof |us |tus | Order Date status on Taken
Brick Kiln | of |of | Issued by time of
CT |CT | UPPCB Inspection
E 4
1. | M/s. Janta|No |No | 15.07.2021 |09.03.202 | Operational | At the time
Int Nirmata, (closure 6 of
Village order is inspection
Mabhason, annexed as operation of
Post Annexure Brick kiln
Karkhana 01) was forced
Mabhua, to stop with
Tehsil- the help of
Kasia, the fire
District- department
Kushinagar. in the
presence of
the District
administrati
on and
police
administrati
L on.
O TA R\ Spot Memo
TK:\/'—\\\/L i\ isp Annexed
) /Ginjesh Kumal Gupta| 7 as
l‘ Q [ Civil Court, Go akhpur|l E ARnexiire-
H. 0. Gorakhpur =
owm A7(4 jwuf, ;: gi. )
” b/ otograp
N2 a;‘,;;,;/"‘, % of the site is
annexed as
Annexure-
03.
2. |M/s. Anil | No |No |16.07.2025 |09.03.202 | Operational | AT the time
Kumar (closure 6 of
Singh HUF, order is inspection
Vill. & Post annexed as operation of
- Deena Annexure- Brick kiln
Patti, Tehsil 02) was forced
Kasia, to stop with
District the help of
Kushinagar the fire
department

in the
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)
presence of
the district
administrati
on and
police
administrati
on. Spot
Memo  is
annexed as
Annexure-
05.
Photograph
of the site is
annexed as
Annexure-
06.
M/s. No | No | 16.07.2025 | 09.03.202 | Non- The  brick
Radhey (closure 6 operational | found
Krishna order is closed/Non
Enterprises, annexed as operational
Vill. & Post Annexure at the time
Kudwa urf 07) of
Dilip Inspection.
Nagar,
tehsil Spot Memo
Kasia, is annexed
District as
Kushinagar Annexure-
08.
Photograph
of the site is
annexed as
Annexure-
09.
M/s. R K B|No |[No |16.07.2025 |09.03.202 | Operational | At the tiem
Int Udyog, (closure 6 of
Vill& Post- order is inspection
Kudwa urf| annexed as operation of
Dilip Annexure- Brick kiln
Nagar, 10) was forced
Tehsil to stop with
Kasia, the help of
District. the fire
Kushinagar department
in the

presence of
the district
administrati

‘ﬂt-QM%
NOTAR .

RORAKLIF i

ﬁ@




on and
police
administrati
on.

Spot Memo
is annexed
as
Annexure-
11.

Photograph
of the site is
annexed as
Annexure-
12.

5. | M/s.
Barister
Singh Int
Udyog,
Vill. &
Post-
Kudwa urf
Dilip
Nagar,
Tehsil-
Kasia,
District
Kushinagar

No

No

16.07.2025
(closure
order is
annexed as

Annexure-
13)

09.03.202
6

Operational

At the time
of
inspection
operation of
Brick kiln
was forced
to stop with
the help of
the fire
department
in the
presence of
the district
administrati
on and
police
administrati
on.

Spot Memo
is annexed
as
Annexure-
14.

Photograph
of the site is
annexed as
Annexure-
15.

6. | M. Jai
Ambey Int

No -

01.09.2025
(closure

10.03.202

Operational

At the time
of

th&ﬁ%ﬁﬁ;ﬁm
NOTAR

AADAVLIN 'C

ﬁg _
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Udyog, order is inspection
Village annexed as operation of
Gambhirpur Annexure Brick kiln
. Post 16) was forced

Singhari, to stop with

Tehsil the help of

Kaptan the fire

Ganj, department

District in the

Kushinagar presence of
the district
administrati
on and
police
administrati
on.

Spot Memo
is annexed
as

Annexure-
17.

Photograph
of the site is
annexed as
Annexure-
18.

M/s. No | No |24.11.2025 | 10.03.202 | Not The Brick

Ravindra (closureorde | 6 Operational | found

Pratap r is annexed closed/Non

Singh Annexure- operational

BKO, 19) at the tiem

Village of

Jolahpurwa, Inspection.;
" | Post
q Barsaina, Spot memo
\Tehsil Hata, is annexed
‘%?«istrict as
(yshinagar. Annexure-
2 : 20.
¥/

' Photograph
of the site is
annexed as
Annexure-
21,

M/s.  Shri | No | No | 01.09.2025 | 09.03.202 | Operational | At the time

Ram Singh (closure of

H Jiw '
NOTAR

UMD ALZLIMN e

YA




HUF,
VillaggeSin
gaha, Post
Kubersthan,
Tehsil
Kasia,
District
Kushinagar

order is
annexed as
Annexure-
22)

inspection
operation of
Brick kiln
was forced
to stop with
the help of
the fire
department
in the
presence of
the district
administrati
on and
police
administrati
on Spot
Memo is
annexured
as
Annexure-
23.

Photograph
of the site is
annexed as
Annexure-
24

M/s. Maa
Vindhyavas
ini Int
Udyog,
Village &
Post Kudwa
urf  Dilip

'| Nagar,

Tehsil
Kasia,
District-
Kushinagar

No

No

01.09.2025
(closure
order is
annexed as

Annexure
25)

09.03.202
6

Operational

At the time
of
inspection
operation of
Brick kiln
was forced
to stop with
the help of
the fire
department
in the
presence of
the district
administrati
on and
police
administrati
on.

Spot Memo
is annexed
as

NOTARY

pr\n (VAN Lal Bl o
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Annexure-
26.

Photograph
of the site is
annexed as

Annexure-
2

9. That the brick kilns which have been found operational
inspite of closure order, Environmental Compensation
against the same has been calculated and annexed herewith

and marked as Annexure-28.

10. That the present affidavit is being submitted before this

Hon’ble Tribunal for kind perusal and consideration.

//;,\9 by, P\

o by, L\
((2 a2y ¥ |
;s ’}74 " GT |

ARADES?
“2== VERIFICATION:

Verified at &Mbﬂ/\ on this the B_day Y of 2626

2026that the contents of above affidavit are true and correct to my

knowledge based on records and information received and believed
to be true, no part of it is false and nothing material has been

concealed therefrom.
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Ref. No H 63446 -6/ w632,/ 3¢ 9T,/ 3= e,/ ZeN7IX,/ 2021 Date 15.07.2021
Tofigd

M/s Janta Int Udyog, Vill- Andhya, Post- Premwaliya, Tehsil- Kasia
SHYE—HATR

T & 4 e, Sovo wemwr FgEw 4%, TRER ¥ AW GEA @ AR SR
FTR B G H oD FT e B A aifted &, RN AT ST @Er S| SaNT BN ded A @ Y
¥ fied, o, Sren &1 WA 9 3T @ S o i & v arg (rguer fawer qen faEm) e,
1981 B UR—2(€) B i v siefie waF 2|

7% f& arg (rgmor Fawer qer frgsm) sy, 1ee1 o1 emi-21 # mfdente @ 6 -
........ 21. Restrictions on use of certain industrial plants.—

(1) Subject to the provisions of this section, no person shall, without the previous consent of the State
Board, establish or operate any industrial plant in an air pollution control area: Provided that a person
operating any industrial plant......
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Email: info@uppch.com - Web Site: www.uppch.com
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Annexure-03

M/s Janta Int Nirmata, Vill-Mahason, Post-Karkhana Mahua, Tehsil-Kasia, Distt-
Kushinagar.

e T

P- LN
Latitqde: 26.732017

- P e

a0

F GPS Map Camera

Khudra, Uttar Pradesh, India &=

Vx3q+8hh, Khudra, Uttar Pradesh 274309, India
Lat 26.854217° Long 83.989248°
Tuesday, 10/03/2026 12:20 PM GMT +05:30
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Annexure-06

M/s Anil Kumar Singh HUF, Vill & Post- Deena Patti, Tehsil-Kasia, Distt- Kushinagar

B GPS Map Camera

Mainpur, Uttar Pradesh, India #&s

Pxj6+mj3, Mainpur, Uttar Pradesh 274402, India
Lat 26.730101° Long 83.960879°
Monday, 09/03/2026 01:18 PM GMT +05:30
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Annexure-09

M/s Radhey Krishna enterprises, Vill & Post- Kudwa urf Dilip Nagar, Tehsil-Kasia,
Distt- Kushinagar

Aot O o S [ GPS Map Camera §

Kundwa Urf Dilipnagar, Uttar Pradesh,

India &=

Kundwa Urf Dilipnagar, Uttar Pradesh, India, Kundwa Urf Dilipnagar,
Uttar Pradesh , India

Lat 26.69656° Long 83.950828°

Monday, 09/03/2026 02:33 PM GMT +05:30
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F GPS Map Camera

Kundwa Urf Dilipnagar, Uttar Pradesh,

India #=

Kundwa Urf Dilipnagar, Uttar Pradesh, India, Kundwa Urf Dilipnagar,
Uttar Pradesh , India

Lat 26.696263° Long 83.950689°

Monday, 09/03/2026 02:28 PM GMT +05:30
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Annexure-12

M/s R K B Int Udyog, Vill & Post- Kudwa urf Dilip Nagar, Tehsil-Kasia, Distt- Kushinagar

®

H GPS Map Camera

.

Kundwa Urf Dilipnagar, Uttar Pradesh,

India ==

Mwxqg+h74 Sonu Chauhan @ Form, Kundwa Urf Dilipnagar, Uttar
Pradesh 274402, India

Lat 26.698978° Long 83.93673°

Monday, 09/03/2026 02:11 PM GMT +05:30
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K GPS Map Camera

Kundwa Urf Dilipnagar, Uttar Pradesh,

India &=

Mwxg+h74 Sonu Chauhan @ Form, Kundwa Urf Dilipnagar, Uttar
Pradesh 274402, India

Lat 26.69902° Long 83.936693°

Monday, 09/03/2026 02:11 PM GMT +05:30
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Annexure-15

M/s Barister Singh Int Udyog, Vill & Post- Kudwa urf Dilip Nagar, Tehsil-Kasia, Distt-
Kushinagar

' Dumari, Uttar Pradesh, India &
*. Dhuria Marg, Dumari, Uttar Pradesh 274402, India & =
~ Lat 26.696995° Long 83.935465°

| Monday, 09/03/2026 02:01 PM GMT +05:30

T S0
. TR D S

B GPS Map Camera

Dumari, Uttar Pradesh, India &=
© Dhuria Marg, Dumari, Uttar Pradesh 274402, India
= Lat 26.697022° Long 83.935479°

Monday, 09/03/2026 02:00 PM GMT +05:30
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Annexure-18

M/s Jai Ambey Int Udyog, Vill-Gambhirpur, Post-Singhari, Tehsil-Kaptan Ganj, Distt-
Kushinagar

B GPS Map Camera

Gambhirpur, Uttar Pradesh, India &=

Vp76+4mx, Gambhirpur, Uttar Pradesh 274301, India
Lat 26.862669° Long 83.712172°
Tuesday, 10/03/2026 04:43 PM GMT +05:30

- GPS Map Camera

Gambhirpur, Uttar Pradesh, India &=
Vp76+4mx, Gambhirpur, Uttar Pradesh 274301, India

Lat 26.862668° Long 83.712173°

Tuesday, 10/03/2026 04:43 PM GMT +05:30
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Annexure-21

M/s Ravindra Pratap Singh BKO, Vill-Jolahpurwa, Post-Barsaina, Tehsil- Hata, Distt-
Kushinagar

' [ GPS Map Camera

. Jolahpur, Uttar Pradesh, India
[ =]
Qjrj+78x, Jolahpur, Uttar Pradesh 274207, India

Lat 26.790065° Long 83.632477°
Tuesday, 10/03/2026 05:39 PM GMT +05:30

H GPS Map Camera

Jolahpur, Uttar Pradesh, India &=
Qjrj+78x, Jolahpur, Uttar Pradesh 274207, India

Lat 26.790024° Long 83.632302°

Tuesday, 10/03/2026 05:38 PM GMT +05:30
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Annexure-24

M/s Shri Ram Singh HUF, Vill-Singaha, Post- Kubersthan, Tehsil-Kasia, Distt- Kushinagar

K GPS Map Camera

Phagupur Bishunpur, Uttar Pradesh,

India %=

Q2w9+86w, Phagupur Bishunpur, Uttar Pradesh 274303, India
Lat 26.79451° Long 84.018168° -
Monday, 09/03/2026 03:59 PM GMT +05:30

¥

F GPS Map Camera

Phagupur Bishunpur, Uttar Pradesh,
India *=
Q2w9+86w, Phagupur Bishunpur, Uttar Pradesh 274303, India

Lat 26.794611° Long 84.018096°
Monday, 09/03/2026 03:57 PM GMT +05:30
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Annexure-27

M/s Maa Vindhyavasini Int Udyog, Vill & Post- Kudwa urf Dilip Nagar, Tehsil-Kasia,
Distt- Kushinagar.

e g & A GPS Map Camera

Kundwa Urf Dilipnagar, Uttar Pradesh,

India &=

Kundwa Urf Dilipnagar, Uttar Pradesh, India, Kundwa Urf Dilipnagar,
Uttar Pradesh , India

Lat 26.694438° Long 83.936807°

Monday, 09/03/2026 01:53 PM GMT +05:30

. Kundwa Urf Dilipnagar, Uttar Pradesh,

' India ®=
Kundwa Urf Dilipnagar, Uttar Pradesh, India, Kundwa Urf Dilipnagar,
Uttar Pradesh , India
Lat 26.694083° Long 83.936376°
Monday, 09/03/2026 01:48 PM GMT +05:30
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ANNEXURE-28

EC Calculation of Brick Kilns in compliance of Hon’ble NGT Order dated 22-12-2025 in the matter of “O.A. No. 248 of 2025 Amit Maddheshiya
Vs Uttar Pradesh Pollution Control Board & Ors.”

S. | Name & Address Date of | Inspection | Total non EC Calculation Total amount
No of Brick Kiln Production Date Complying
. Starts days
1. |M/s  Janta Int|01-10-2025 | 09-03-2026 | 160 Days Penalty =PIxNxRxSxLF Rs. 10,00,000.00
Nirmata, Vill- PI = Pollution Index
Mahason, Post- Pollution Index is 41-59 for Orange Category
Karkhana Mahua, Industries.
Tehsil-Kasia, Distt- So PI =50
Kushinagar N = Number of Days (160 Days)
R =Rs. 250.00
S = 0.5 Category of Industry (for Small category
0.5, Medium Cate.-1.0 &
Large Cate.-1.5)
LF = Location factor (Location factor for population
less than 1.0 Million is

1.0)
LF=1.0
Penalty Rate=PIx NXxR x Sx LF
= 50x160x250x0.5x 1.0

= 10,00,000.00
2. |[M/s Anil Kumar | 01-10-2025 [ 09-03-2026 | 160 Days Penalty =PIxNxRx S xLF Rs. 10,00,000.00

Singh HUF, Vill & PI = Pollution Index
Post- Deena Patti, Pollution Index is 41-59 for Orange Category
Tehsil-Kasia, Distt- Industries.
Kushinagar So PI =50

N = Number of Days (160 Days)

R =Rs. 250.00

S = 0.5 Category of Industry (for Small category
0.5, Medium Cate.-1.0 &
Large Cate.-1.5)

J?@ "\n/ - Page 10f 4
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LF = Location factor (Location factor for population
less than 1.0 Million is
1.0)
LF=1.0
Penalty Rate=PIXNxR xS xLF
= 50x 160x250x 0.5x 1.0

= 10,00,000.00
M/s R K B Int|01-10-2025 |09-03-2026 | 160 Days Penalty =PIXNxRx SxLF Rs. 10,00,000.00
Udyog, Vill & Post- P1 = Pollution Index
Kudwa urf Dilip Pollution Index is 41-59 for Orange Category
Nagar, Tehsil- Industries.
Kasia, Distt- So PI=50
Kushinagar N =Number of Days (160 Days)
R =Rs. 250.00
S = 0.5 Category of Industry (for Small category
0.5, Medium Cate.-1.0 &
Large Cate.-1.5)
LF =Location factor (Location factor for population
less than 1.0 Million is
1.0)
LF=1.0
Penalty Rate=PIx NxRxSx LF
= 50x 160x 250x 0.5x 1.0
= 10,00.000.00
M/s Barister Singh | 01-10-2025 | 09-03-2026 | 160 Days Penalty =PIXNxXxRxSxLF Rs. 10,00,000.00
Int Udyog, Vill & PI = Pollution Index
Post- Kudwa urf Pollution Index is 41-59 for Orange Category
Dilip Nagar, Tehsil- Industries.
Kasia, Distt- So PI=50
Kushinagar N =Number of Days (160 Days)
R =Rs.250.00

S = 0.5 Category of Industry (for Small category
0.5, Medium Cate.-1.0 &
Large Cate.-1.5)

Z5
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e

Page 2 of 4



LF = Location factor (Location factor for population
less than 1.0 Million is
1.0)
LF=1.0
Penalty Rate=PIx NxRx Sx LF
=50x160x250x0.5x1.0

= 10,00,000.00
M/s Jai Ambey Int | 01-10-2025 | 10-03-2026 | 161 Days Penalty =PIXNxRxSxLF Rs. 10,06,250.00
Udyog, Vill- PI  =Pollution Index
Gambhirpur, Post- Pollution Index is 41-59 for Orange Category
Singhari,  Tehsil- Industries.
Kaptan Ganj, Distt- So PI1=50
Kushinagar N = Number of Days (161 Days)
R =Rs. 250.00
S = 0.5 Category of Industry (for Small category
0.5, Medium Cate.-1.0 &
Large Cate.-1.5)
LF = Location factor (Location factor for population
less than 1.0 Million is
1.0)
LF=1.0
Penalty Rate=PIx NxR xS x LF
= 50x161x250x0.5x 1.0
= 10,06,250.00
M/s Shri Ram | 01-10-2025 | 09-03-2026 | 160 Days Penalty=PIXNxRxSxLF Rs. 10,00,000.00
Singh HUF, Vill- PI = Pollution Index
Singaha, Post- Pollution Index is 41-59 for Orange Category
Kubersthan, Tehsil- Industries.
Kasia, Distt- So PI=50
Kushinagar N = Number of Days (160 Days)
R =Rs. 250.00

S = 0.5 Category of Industry (for Small category
0.5, Medium Cate.-1.0 &
Large Cate.-1.5)

h
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LF = Location factor (Location factor for population
less than 1.0 Million is
1.0)
LF=1.0
Penalty Rate=PIx NxR xS xLF
= 50x160x250x0.5x1.0
= 10,00,000.00

7. | M/s
Vindhyavasini

Maa | 01-10-2025 | 09-03-2026 | 160 Days Penalty =PIxNxRx SxLF
Int PI = Pollution Index

Udyog, Vill & Post- Pollution Index is 41-59 for Orange Category
Kudwa urf Dilip Industries.

Nagar, Tehsil- So PI =50

Kasia, Distt- N = Number of Days (160 Days)

Kushinagar R =Rs. 250.00

S = 0.5 Category of Industry (for Small category
0.5, Medium Cate.-1.0 &
Large Cate.-1.5)

LF = Location factor (Location factor for population
less than 1.0 Million is
1.0)

LF=1.0

Penalty Rate=PIxNxR x S x LF

= 50x 160x 250 x 0.5 x 1.0

= 10,00,000.00

Rs. 10,00,000.00

The above report is submitting for your perusal and necessary actjon.

g
b
(Ram M a\ﬁ\Venna)

S.A.

Sy
C (= (0>

(Dr. R.K. éingh)

L.A. AE.E.

egional &fiﬂ:!’,

Reg

2 b

0

(Purnaditya Pratap Singh)
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